
CENTRAL ADMINISTRAT IVE - TRIBUNAL 
CAL CU TTA  - BENC H 

N 0. 0. A. 1168 of 1996 

Date uf Order 	22.3.1999 

P re sen t 	Hon'ble ft.Justice S.N. Pbllicko Vice- Chairman.. 

SUKDED PASwA-S 

Vs 

UNION UF INDIA & ORS, 
.(EASTERN RAILIjAY) 

For the applicant 	Non e 

For the respondents; MOP.K.Arorat counsel. 

R 0 E R 

None appears f or. the applicant. on re peated calls. ft. P, K. 

Arora appear s  for the respondents. 'The application siand-S 

d i smi s sed f or def au lt. 

2. 	Noorder is made as  to costs. 

(S.N. Mllick) 
Vi ce- Ch ai  r man 


